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DELHI VIDHAN SABHA
LIST OF BUSINESS
Monday, March 25, 1996 / Chaitra 05, 1918 (Ssaka)

2,00 P.M.

QUESTIONS

1. Questions entered in a separate list to be asked and
answers given,

‘SPECIAL MENTION

24 Matters to be raised by Members given in a separate
listo
INTRODUCTION OF BILL

3. Shri Rajendra Gupta, Minister of Law, Justice and

Legislative Affairs to move for leave to introduce
The Delhi Members of Legislative Assembly(Removal
of Disqualification) Bill, 1996,

ALSO to introduce the Bill.

CONSIDERATION AND PASSING OF BILL

4. Shri sahib Singh, Chief Minister to move that
The Delhi Lokayukta and Upalokayukta(Amendment) Bill,1996
be taken into consideration,

ALSO to move that the Bill be passed,

MOTION

5. Shri Mewa Ram Arya :
Shri Madan Lal Gaba i

to move the following motion 3-

“That this House sgrees with the First
Report of the Committee on Petitions
presented to the House on 22,3,1996."

MOTION OF THANKS ON LT, GOVERNOR'%_ADDRESS

6. Further discussion on the followiﬁg motion moved by
Shri Nand Kishore Garg t=

"“"That this House expresses its heartfelt

thanks to the Hon'ble Lt. Governor for the

Address which he has been pleased to deliver

to the Legislative Assembly on the 18th March,1996,"
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SHORT DURATION DISCUSSION

shri Ram Bhaj 3
Shri Nand Kishore Garg :
Shri Hari Krishan 3

to raise Short puration piscussion
on the functioning of Delbi Development
Autherity.

P.N, GUPTA
SECRETARY



